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(b) if so, the terms of reference of
the Committee and its scope of functions
and when the Committee will submit its
report in the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND CHE-
MICALS AND MINES AND METALS
(SHRI NITIRAJ SINGH CHAUDHARY):
(a) The Advisory Council on Non-
Ferrous Metals had appointed a Committee
to look into the recovery of secondary
non-ferrous metals. This Committee is
collecting details of availability of scrap
and will suggest various possible measures
for recovery of metallic values from
residues and wastes in the country.

(b) The terms of reference of the
Committee are :

(1) Study of the potential of the

scrap generation in the country,
(2) Position of utilisation of the
scrap at present,

(3) Methods of collection of scrap
and further scope of improve-
ment,

(4) Classification of various types of
scrap.

(5) Position of the facilities for
refining of scrap and residues in
the country and scope for further
improvement.

(6) Suggestion for better and greater
utilisation of scrap in the country.
The Committee is expected to
submit its report in four to five
months.

Settlement of ex-servicemen in border
areas

4523, 'SHnl P.C. ADICHAN :
- SHR HIMATSINGKA :

»

‘Will the Minister of DEFENCE be
pleased to state :

DECEMBER 14, 1970

Written Answers 172

(2) whether there is any proposal to
settle ex-servicemen in the border areas,
especially in Jammu and Kashmir (includ-
ing Ceasefire line), NEFA and Nagaland
for ensuring security of the borders; and

(b) if so, the detalls thereof ?

THE MINISTER OF DERENCE (SHRI
JAGJIWAN RAM): (a) and (b). The
Central Government welcome and have
been encouraging the resettlement of
ex-servicemen in border areas, Various
schemes in this connection are under
consideration of the State Governments
and the Union Territories,

The above dquestion was recently
discussed at a conference of the Chief
Secretaries of States. It was concluded
that scope for resettlement on the
borders existed in some States like
Gujarat, Rajasthan, Himachal Pradesh
and NEFA, while in other States includ-
ing Jammu & Kashmir and Nagaland, the
scope was very limited. The States and
Union Territories, have, however, agreed
to undertake detailed surveys before the
schemes are taken in hand. It will not
be in the public interest to disclose the
details of the sehemes.
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Strength of class IV staff in Ministry of
Defence

4525. SHRI ARJUN SINGH BHA-
DORIA : Will the Minister of DEFENCE
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be pleased to state :

(a) whether Senior Officers/Ministers
of his Ministry are having 200 per cent or
more Class IV staff than what they are
authorised to have; and

(b) the actual deployment with each
Deputy Secretary, Joint Secretary, Addi-
tional Secretary and Secretary, Ministry of
Defence, Secretary Supply; Secretary Defe-
nce Production; Minister in Ministry of
Defence; Minister of Defence Production
and Defence Minister, with designation f
Class 1V Staff ?

THE MINISTER OF DEFENCE (SHRI
JAGJIWAN RAM) : (a) The overall
strength of Class 1V staff of the Ministry
is calculated on the basis of the prescribed
norms, Actual deployment is based on
the pattern of actual requirement from
time to time. The work load both in the
offices of Ministers and senior officers has
been increasing, It involves movement of
large number of papers to offices located
in different far off buildings, To meet
these needs, Class 1V staff have been
deployed with Ministers and some of the
senior officers by internal adjus‘ment
within the sanctioned strength,

(b) A statement giving the required
information is laid on the Table of the
House. [Placed in library. See No, LT—
4568/70].

Revised mode of repayment of
housing loans

4526. SHRI HARDAYAL DEVGUN,
Will the Minister of HEALTH AND
FAMILY PLANNING AND WORKS
HOUSING AND URBAN DEVELOP-
MENT be pleased to state :

(a) whether the Finance Ministry had
issued orders some time .in 1968 revising
the mode of repayment of - housing loans
sanctioned by the Delhi Administration ;

(b) whether the rate of interest on
those loans as also reduced from 6} -per
cent to 6 per cent; ’





